
CENTRAL AQ1INISTRATIVE TRi8UNL 

CALCUTTA 8NQ4 

No. GA 891 of 96 	 D ate or order : 9.5.2001 

Present : Hon'ble Nr.Justice G.L.Gupta, Vicethairrnan 

HontIie (lr.8.P.Slrigh, Administrative lember 

ASHISH KR. SHRTTRCHARJEE & ORS. 

vs 

UNION CF INDIA & CR5. 

For the 	plIcants : tis.K.B5nerjee, counsel 

For the reond'ents•  Ns.Lianyal, counsel 

0 R D ER 

Heard both the counsel. Ld. counsel For the applicant pleads 

no instruction in this case. The applict Is not present. The appli-

cation is thereFore dismissed for d&rault. Nder as to costs. 
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